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acquire more powers for effectively and
quickly dealing with cases of violation of the
provisions of the Act and to extend the
Government  control over not only
establishment of industrial undertakings but
also their proper running in line with
Government policy. It is also proposed to
amend the First Schedule to the Act so that it
adequately reflects the technological progress
made in the country.
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t [Machinery rendered idle

1724. SHRI K. L SHARMA: Will the
Minister of INDUSTRIAL AND CIVIL
SUPPLIES be pleased to state:

(a) the total cost of machines installed in
vari'ous units of the Bharat Heavy Electricals;
and

(b) the respective periods for which
installed machines remained idle and the
reasons therefor?]
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ff[THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI A. C. GEORGE): (a) The
total cost of machines installed in the various
units of Bharat Heavy Electricals Ltd. as on
31-3-1974 is Rs. 145 crores approximately.

(b) The machinery has been, by and large,
brought into regular use as and when it has
got installed, and has not been allowed to
remain idle, with du, regard to the flow of
orders on the various units of BHEL.]

Cla”s IV Employees of Telephone Ex-
change Chanakayapuri, New Delhi

1725. SHRI N. H. KUMBHARE: Will the
Minister of COMMUNICATIONS be pleased
to state:

(a) th, strength of class IV employees
working as mazdoors in the Telephone
Exchange, Chanakayapuri, New Delhi;

(b) the number amongst them who are
temporary,

(c) since how long they have been, in
employment;

(d) whether the posts held by them is of
permanent nature; and

(e) if so, whether temporary workers will
be regularised in service?

THE MINISTER OF COMMUNICA-
TIONS (SHRI S. D. SHARMA): (a) Six.

(b) Three.

(c) One from 4-8-72 and two from 27-2-
74.

(d) The posts held by them at present are
temporary.

t[ ] English Translation.



